IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF APRIL, 2014

PREVIOUS INSTITUTION DISPOSAL CLOSING
l SO, HKIND QF-LAES BALANCE | FB| DE S8| TOTAL] FE] DB SB| TOTALIBALANCE
MAIN CASES:- 01.04.2014 30.04.2014
CIVIL SIDE:-
T | CIVIL FIRST APPEAL 7950] 0] 0| 53| 53] 0| 0| 25| 25 7978
2 | CIVIL SECOND APPEAL 4129 of o] 37| 37| o o| 48| 46 4120
3 | EXECUTION FIRST APPEAL 32|l of of o ol of of 2 2 30
4 | EXECUTION SECOND APPEAL gl o] of o ol ol o o ol 8
5 | CIVILMISC, APPEAL 26865 0| 15| 198] 213| o| 5| 372[ 3r7| 26701
6 | CIVIL REVISION 318] of o] 21| 21| o o| 19| 19 320
7 CIVIL REVIEW 5531 O 1 i 8] 0O 6 21 27 534
B8 INCOME TAX REFERENCE 441 0O 8 0 g] O 3 0 3 49
g9 OTHER TAX REFERENCE 1821 O d 0 441 0 2 0 2 184
10 TAX CASES ] 0 0 0y O 0 ] 0 0
11 CUSTOM APPEAL 211 O 0 0 0 O 0 0 0 21
12 INCOME TAX APPEAL 28211 O 0 0 0y O (5] 0 B 2815
13 WEALTH TAX APPEAL 48] O 0 0 o o 0 0 0 48
14 SALES TAX REVISON 11911 0 0 17 171 O 0 0 0 1208
15 TESTAMENTARY CASES 11 0O 0 0 oy 0O 0 0 ] 1
16 COMPANY PETITION 1191 O 0 G 6] O 0 4 4 121
17 COMPANY EXECUTION PETITION 71 O 0 0 o © 0 0 0 7
18 COMPANY APPEAL 301 O 0 0 0] © 0 0 0 30
19 COMPANY APPLICATION 2421 0 0 6 gf O 0 T 7 241
20 COMPANY SUIT 1 O 0 0 o O 0 0 0 1
21 COMPANY LIQUIDN. CASES 45] 0O O 0 o] O 0 0 0 46
22 ELECTION PETITION 71 O | 0 o 0 0 0 0 T
23 | SPECIAL APPEAL (CIVIL) 51] of 6 © 6] of 2 o 2 55
24 | SPECIAL APPEAL (WRITS) 3630] o] 130l o| 130] o] 8s| o =89 3671
25 | CIVIL CONTEMPT 2976] 0| 6| 101| 107] o 1| 41| 42 3041
26 | CIVIL WRITS 49820| o| 115 1203] 1318] 0| 122]1188] 1311] 49827
27 RECRIMINATION PETITION 0l O 0 0 0] 0O 0 0 0 0
L 28 CROSE OBJECTION 6671 O 0 0 oy O 0 i 2 BG5S
| TOTAL (A) | 101759| of 285| 1649| 1934] of 236|1728] 1964] 4101729
[ CRIMINAL SIDE:-
" 1 | MURDER REFERENCE ol o] of o ofl of of o 0l 0
2 | CRIMINAL APPEAL 18193| o] 21| 81| 102] o 4| 40] 44| 18251
3| CRIMINAL REVISION 4985 ol 0| 156| 156| o 1| 202] 203 4038
4 | CRIMINAL MISC. PETITION 4835 o o| 478| 478| o o| 734] 734 4579
(/S 482 CR.P.C.) .
5 | CRIMINAL MISC. BAIL uis 800| o] o0[1345] 1345/ o o|1000] 1000] 1145
438 8 438 CR.P.C.)
6 | CRIMINAL CONTEMPT 271 o] o] o ol o of o 0 27
7 | CRIMINAL REFERENCE 1l o] ol o ol of o o 0 1
8 | HABEAS CORPUS 69| o 18] o 18] o 18] o 18 69
9 CRIMINAL LEAVE TO APPEAL 363 O 2 9 111 O 5 34 39 335
10 | CRIMINAL WRITS 65| of of 25/ 25| of o s 8 82
TOTAL (B) | 29338] 0] 41|2094] 2135] o| 28]z018] 2046] 20427
TOTAL (A+B) | 131097| 0| 326|3743| 4069| 0| 264|3746] 4010] 131156

SONI 15.05.2014
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF APRIL, 2014
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PREVIOUS INSTITUTION DISPOSAL CLOSING
E‘Hn.l B OroasEs BALANCE |FB| DB sB| TOTAL] FB} OB S8 TGTALIEMHGE
M1SC. CASES :- 01.04.2014 30.04.2014
CRIMINAL SIDE:-
1_|CRIMINAL MISC.APPLN. -
(CRIMINAL INTER. APPLN,)
1_[BAIL IN CRIMINAL APPEAL 397| 0| 43| 54| o7| o 42| 39| 81| 413
2_|BAIL& STAY IN CRL REVISION 1652] 0] o] 11| 119] 0] 0| 121] 121] 1650
3_|BAIL & STAY IN CRL MISC.PET. 28a8| 0| 0| 332] 332] 0| 0| 511] 511 2669
4 |BAIL&STAY IN CRLTRAN & CRLW 45| 0 0 10 100 0 0 10 10 46
5_|BAIL & STAY IN CRL.CONT.PET, of o[ o o ol of o o 0 0
6 |BAIL& STAY IN CRLLA 8| o o 2 2l o o o o 10
7 [CRIMINAL MISC. APPLICATION
s o e e G 45| of of 30| 30| of of 35 35 340
TOTAL © 5296| 0| 43| 547] 5%0] 0| 42| 716] 758 5128
2| CRIMINAL TRANSFER [ o o 3 3l o o 7 7 36
3 | STAY IN HABEAS GORPUS ol o o o[ ol o o o o 0
TOTAL D) s o o 3 3l o o 7 7 36
TOTAL (C+D) 5336] 0| 43| 550] 593] o| 42| 723] 765| 5164
TOTAL (A+B+C+D) 136433| 0| 369] 4203 4662 0| 306| 4469] 4775] 136320
CIVIL SIDE=-
1_|CIVIL INTER.CASES:-
1 |STAY IN L T. APPEAL 0 O 0 0 0] O 0 0 0 0
2_|STAYIN W.T. APPEAL ol o o o o o o o o 0
3 |STAYIN O, T. REFERENCE 2710 1 o 1] of 1] o] 1 27
4 |STAYINS. T_REVISION 532| 0| 0| 15| 15| o] 0] o0 o] _ 547
5_|STAYIN CIVIL IST APPEAL 3120 0| 0| 53] 53] 0| 0| 38 38| 3135
6 |STAY IN CIVIL 2ND APPEAL 2428 o] 0| 31| 31| 0| o0 38 38| 2421
7_|STAY IN EXE_FIRST APPEAL 22[ 0 o o o o o 2] > 20
8 |STAY IN EXE. 2ND APPEAL 6| o o o o o o o o B
g |STAYIN C. M. APPEAL o556| 0| 5| 126] 131] 0] 2| 93] 95| o502
10 [STAY IN CIVIL REVISION 200| o] o[ 15[ 15| o] o] 14| 14| __ 201
11 [STAY IN CIVIL CONTEMPT 2l o o o oo o o o 2
12 [STAY IN SPL. APPEAL (GIVIL 16| o 5 o 5| o 1 o] 1 20
13 [STAY IN CIVIL TRANS. APPLN, 76| 0| o 7] 7] o o 8 8 75
14 [STAY IN COMPANY CASES 2710 o o of o o 1| 1 2
15 [STAY IN SPL_APPEAL (WRIT) 1582| 0[119[ o] 119 o] 58] o] 58| 1643
16 |STAY IN WRIT PETITION 19896| 0| 58| 887| 945| 0| 25| e84] 709| 20132
TOTAL (E) 37490 0| 188|1134] 1322| 0| 87| 878] 965| 37847
2 _|_CIVIL MISC_ APPLICATION 2545| o 16| 181] 197] 0| 17| 149] 66| _ 2576
3_| CIVILMISC_CASE U/S5 2399| 0 54| 122[ 178] o] 35 67| 102] _ 2473
| 4| EXE. MISC.APPLICATION of o o o ol o o o o 0
~ 5 | LEAVE TOAPPEALTOSGC. il o o o o o o o o 1
6 | CIVIL TRANS_ APPLICATION 89] o o 10| 0] o] o| 10| 1o 89)
TOTAL (F) 5034] 0 70| 313| 383 o 52| 226] 278 5139
TOTAL (E+F) 42524| 0| 258| 1447] 1705 0| 139] 1104 1243] 42986
TOTAL (CHD+E+F) 47860| 0| 301|1997| 2298| 0| 181|1827] 2008] 48150
GRAND TOTAL (ATOF) [ 178957| o] 627|5740] 6367] 0] 445|5573| 6018 179308
SONI  15.05.2014
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